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Ca^iaAL ADMJMBTRATIVH TaiBJNAL
ER]NGIP-AL' B£i^H,

OA 1949/2002

New Delhi, this the 16th day of September, 2002
V ^

H0N'BL£ SH, NJLDIP SIMGH, iil£MB£a (J)
HON'BLB SH. S. A.T.aiZVI, MEMBER (a)

l', Gopal B'ass
I Devjan Chand

2. Sita Ram
•j , Bulaqi ^^am.

I

3, ••• .Ravjel Singh
• •De\^an Ghand

Guara ^ n.8.82 g||^r K.Rly

Driver.

Guard

4. ' Smt.Gurcharan l<u3aB : -do-
• . v;/o late, Prithipal Singh
5 S'mt. Karnlesh Rani -do-
I * Vo late Sh. J.R.Handa

'6. 'Ram Lai
Lukai

1, Harparshad
Karan Singh

8. GDbind Singh.
Diharam Singh '

, 9, L.D.Bhatt
Tirlo'chan Bhatt

[• 10. srnt. versh Dhody •.
vj/o aate O.P Dhody

Driver

-do-

-dd-

Guard

-do

ll smt. JyotiCnominee) Guard
D/o late Smt..Pushpa Malik

12. Kulvjant Singh walia -do-
Jagat Singh.

.. 13.' Sant Kumar
Sham Lai

14, Roshan Lai
Daulat Ram

.,15. Smt Kamla Devi
•w/o K.C.Kalia

• 16. Kishan Saroop

Hari Shanl^er
Saxena

-do-.'

Driver

'Guard

-oo-

31.3.82 Saharan -oo-
pur

31.1.78 -do- -ao-

31.1.85 , -do-' -do-

30.11.85 -do- -do-

30.9.85 -do- -co-

30.6.83 -do- -do-

30.6.82 -do- -do-

31.7.85 Delhi -d^-

30.11.80 Nevj
Delhi

-do-

31.5.35 -do- -do-

30.4.82 -Mughlar
. ai.

31.3.83 Ferozpur

2.5.85 Saharnpur -do-

30.11.83 -do- -do-

. 30.6.85 fatehgarh N.E.Rl^



17. suresh Chandra Guard
C haturvedi

18. Dharani Singh Driver
Han Singh

19. Sohan Lai Dev Guard

20. Mahavir Prasad -do-
Ram Sahai

21. Kishan Sharraa -do-
Goberdhan ^al

22. R. B.Bhartya -do-

23. Ghhote Lai Driver
Mahboob I'^sih

24. Madan Lai Khanna Quard
J • Lachhrnan Dass Khanna',

,25. Mo hinder Kaur Guard
s/o Late Piara Singh

S[o \bc\,^ CBy Adv.
, UNION OP INDIA 5 THROUGH ..

1. The Secretary/
RiilvJay Board, _
Ministry of Railways,
Rail Bhavjan,
New Delhi. /

2. The General Manager,
Northern Railway,
Baroda H^use,
New Delhio

3. The General Manager,
Western Railw ay,

• ^ churchgatev
Mumbai.

4. The General Manager,
Central Railway,;
CST, Muinbai»

5. The General Manager,
North Eastern Railway, ;
G oraXhpur.

31.7.84 Fatehgarh N.E.Rly

30.9.85 Gangapur W.Rly
city

30.9.84 Kota -do-

31.1.77 -do- -do-

31.7,82 Gangapur -do-
city

31.5.82 Jhansi C.Rly

31.12.81 i^ra -do-

31.5,84 Bayana VJ.Rly

31.10.81 sharanpur N.Rly

6. The Divisional Railway
Manager,
Northern Railway,
State Entry Road,

New Delhi.

•7. The Divisional Railway
Manager,

Northeran Raivjay,
Ambala,

8. The Divisional Railway
Manager,

North Eastern Railway,
Izzatnagar,. CNeari

Bareilly)

RESPONDENTS .

"1
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By Sh. Ku],dip Singh, Member (j.)

Applicant has impugned Railway Board's order

No.318/99 dated. 29.12.1999, the application of which has an

effect of reduction of his pension. The same notification was

subject matter of an earlier OA to. 2.^125/2000 which was decisfed

on 22.1.2002. rhe operative part of the judgment show that

the aforesaid Railway Board's notification No.3t8/99 had hmn

qjjashed and set aside by a Coordinate Bench of this Tribunal.

2. Based on the judgment given in the earlier OA. applicant.

has also made a representation before the authorities

concerned for non-implementing the order of the Railway Board

MO.31S/99. The representation is still pending before the

authorities and has not yet been decided, so we find tlsat

this OA can be disposed of at this stage itself by directing

the respondents to dispose of the representation made by the

applicant taking into consideration the earlier judgment given

by the Coordinate Bench of this Tribunal in OA-2425/20®0.

Respondents are directed to dispose of the representation

within a period of 3 months from today by passing a reasofs^ed

aftd speaking order. .In the meanwhile they will not implement

this order.

/n

o

( S. A.T. RIZVI )
Member (A)

'sd'

( KL I.. DIP SINt^i )
Member f;j)


